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71.20 hrs.

STATEM ENT EE. AGREEM ENT 
ARR IVED  A T  BETWEEN THE PORT 
A N D  DOCK W ORKERS AN D  THE 

M ANAG EM ENT

MR. D EPU TY-SPEAKER: Before I 
ask the Minister of Energy to reply 
to the debate, Shri R'avindra Varma 
to make a statement.

THE M IN ISTER OF PA R L IA M E N 
T A R Y  AFFA IR S  AND  LABOUR  
(SH R I Ra VIND RA  V A R M A ): Mr.
Deputy-Speaker, Sir, I am glad to in
form the House that as a result of de
tailed discussions that were held with 
the representatives of the A ll India 
Port & Dock Workers Federation, In
dian National Port & Dock Workers 
Federation, Port, Dock and W ater
front Workers Federation and Water 
Transport Workers Federation of India 
on the implementation o f the recom
mendations of the Wage Revision 
Committee for Port and Dock W ork
ers, an agreement has been reached 
today. Such o f the Federations es 
had served strike notices have also 
agreed to withdraw the strike no
tices served by them and their affilia
tes on different Port authorities and 
other employers.

I  would like to place on record 
my deep sense o f gratitude to the re
presentatives of the Federations for 
their cordial and cooperative attitude 
which enabled us to reach an agree
ment and thereby avert a strike in 
this vital sector o f the national eco
nomy. I am sure, the House w ill 
join me in expressing satisfaction at 
the fact that an agreement has been 
reached with the Federations.

17.22 hrs

DEMANDS FOR GRANTS, 1977-78—  
contd.

M inistry of Energy— contd.

THE M IN ISTER OF ENGREY 
(SH RI P. R AM AC H AN D R AN ) : Mr.
Deputy-Speaker, Sir, I  am indeed 
grateful to all the hon. ..Members of 
this august House for the keen inte
rest they have taken in the debate on

the Demands for Grants of the M in
istry o f Energy and also for the per
ceptive and constructive suggestions 
that have been made in the course of 
the debate. Before I respond to the 
observations made by the hon. Mem
bers, I would like to place before the 
House a few  thoughts that occur-ed 
to me with regard to the functioning 
of this Ministry.

The interest that has been evinced 
in this debate underlines the im
portance of the energy sector and 
of power development in particular. 
Power is one commodity, as the hon. 
Member, Mr. T. A. Pai, remarked, 
which we cannot import at will. It 
is also a basic infra-structure which 
is upstream of all development and 
an essential pre-requisite o f the sche
mes of integrated rural development 
that we intend to promote.

There has been understandable con
cern expressed in the House about 
the power availability position in the 
country. A fter all, what is important 
is that the consumer must get power 
when he needs it most to fulfil his 
minimum demands. Despite consi
derable investments which have gone 
into the power sector, we have today 
a situation where there are deficits 
in some States, surpluses in a few  and 
suppressed demand in others. We 
have to see the situation in the cur
rent perspective as well gs from the 
point of v iew  of future planning. In 
the three months that I have been in 
office, I have undertaken a detailed 
study to see what short-term as well 
as long-term measures are required to 
meet the growing1 need for power. 
The construction o f power projects 
is a long-gestation activity and there
fore, while pre-planning to meet the 
future load demand is required, the 
immediate problem is how to maxi
mise generation from the existing in
stalled capacity.

Here, we have to reduce the num
ber of forced outages that plague 
power plants in the country and cut 
down on the time taken for main
tenance as well as rectification af
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faults. The health of a power plant 
requires continuous and careful super
vision. It is dependent on a number 
o f factors which require constant at
tention. W hile we are fortunate to 
have large coal reserves in this coun
try, the bulk of it has high ash con
tent and also abrasive characteristics 
which make efficient power genera
tion difficult. Y et this is the coal 
which we must use and our equip
ment manufacturers must try and 
adapt the design progressively for 
improved performance even with this 
quality o f coal.

W henever an outage occurs we have 
found that the time taken in rectifi
cation, whether on the shop floor 
or on site, is far too long. This cau
ses loss o f revenue to the Electricity 
Board as w ell as loss of power pro
duction. A ll efforts w ill have to be 
made to see that the time taken for 
repairs is reduced wherever possible. 
Generation again is affected by the 
pattern of load in the different re 
gions. Where high peak demands 
occur in certain parts of the day and 
low demand at night or there are 
seasonal peaks and troughs, the opti
mum utilisation of thermal capacity 
is adversely affected. Here the deve
lopment of a proper hydro-thermal 
m ix helps in optimum utilisation of 
thermal plants. An effective inte
gration of the regional grids also 
w ill assist in making available a bal
anced mix of hydro and thermal ca
pacity. I intend to see that the tech
nical problems that act as a constraint 
for effective Aitegration of the re
gional grids are removed, that inter
state lines are completed expeditious
ly, and that a framework of high 
voltage transmission lines is develop
ed in course of time to form  a base 
for eventually allowing the operation 
of a national grid.

The problem of generation from 
existing installed capacity is so im 
portant that I  have directed that a 
plant-by-plant review  be undertaken 
of the forced out ages, partial outages 
and the constraints on output of the 
nlant by the technical experts to diag
nose the problems and find urgent

technical solutions. We also face the 
problem o f stabilisation o f new sets 
which have been commissioned, from 
which fu ll output is not available for 
long periods o f time. It w ill be ne
cessary for all suppliers of plant and 
equipment to gear up their organisa
tions to ensure not only delivery on 
schedule, but a satisfactory perform 
ance of the sets which are being com
missioned in the country. We can
not reconcile to a lower output than 
what is possible, when vast regions 
starve for power. The same is true 
for ensuring the quality o f instrumen
tation and control arrangements which 
is the brain in any power station. 
W e must constantly try to improve 
the quality and performance of our 
equipment to enable maximum out
put from existing capacity.

While we have the best technical 
expertise for operating our power 
system, where necessary we would be 
w illing to utilise assistance from 
professional institutions and groups 
outside the country to supplement and 
further improve our own efforts. We 
have some contacts already with an 
association of power plant owners 
and operators in West Germany, and 
the Central Electricity Generation 
Board of Great Britain has offered 
assistance in training our instructors 
and trainers to enable an intensive 
programme of training in maintenance 
and operation to be organised in the 
country. Training, as w ill be appre
ciated, has to be a continuous pro
cess to catch up with improved tech
nology in modern methods of main
tenance and operation. As it is I 
am happy to note that already the 
thermal plant utilisation in the coun
try has increased to 56 per cent in 
recent months from 52 per cent in 
1975-76. As the House would prob
ably be aware, a 100 per cent utili
sation is never possible, as a certain 
part o f the installed capacity is not 
available at all times due to the re
quirements of maintenance and on 
account of forced outages.

While, as a short-term measure, im
proved generation is bound to help



D.G., 1977-78 JULY 14, 1977 D.G., 1977-78 284

[Shri P. Ramachandran]

the power position we must also en
sure that the time taken for cons
truction of projects, is, as far as 
possible, reduced. This requires or
ganisational re-structuring, coordina
tion and also the application of man
agement techniques for monitoring 
and supervision. We have set up a 
monitoring organisation to review  the 
progress of projects under construc
tion and to see that as far as possible 
there is no slippage in the construc
tion schedule drawn up. I have also 
reqested the Chief Ministers to en
sure that the projects in the pipeline 
do not suffer for lack of funds or 
due to organisational deficiencies.

As I see it, the major reason for 
the current power shortage in most 
o f the States is due to lack of pre
planning and starting on projects in 
time w ith adequate funds and with 
a proper organisation for implemen
tation. W e have recently conclud
ed an exercise to estimate the anti
cipated load growth in different 
States and Regions by the end of the 
Sixth Plan, and is estimated that 
there w ill be annual growth o f at 
least 10 per cent in the power de
mand during the Sixth Plan period. 
I have therefore instructed the Cen
tral Electricity Authority to ensure 
the expeditious technical clearance of 
economically viable projects keeping 
in v iew  the deficits that are likely 
to arise in particular regions. We 
w ill also see that new projects are 
cleared and the construction organisa
tions are geared to the task of im
plementing them on time. Here, we 
w ill need the cooperation of the States 
to ensure that the funds, as program
med, are made available for project 
construction and that the organisation 
is strengthened to meet the challenge 
of installing new generating capa
city of an order far larger than what 
has been done in the past.

We are preparing an action plan 
for adding to installed capacity with 
a v iew  to achieving self-sufficiency 
in meeting the power demands at

least by the end of the Sixth Plan. 
Meanwhile, even with our best efforts, 
there may remain shortages here^and 
there. This w ill call for prudent uti
lisation of power and avoidance of 
waste. Our effort should be to en
sure that at least the priority re
quirements o f development, both in 
agriculture and in industry, as w e ll 
as the requirements of essential ser
vices are fu lly  met. W e w ill need 
the fullest cooperation of all sections 
of the country engaged in production, 
namely, labour, management, our
engineers and operators as w ell as 
State Governments to see that the 
available power is utilised in the most 
efficient and orderly manner. W e w ill 
need to create a climate of public 
opinion which w ill condemn waste o f 
power and which canf w ith some 
effort, stagger the demand in a way 
that the available power is put t0 the 
maximum use.

The capital intensiveness o f the
power sector requires large invest
ment of funds. W e are conscious of 
this difficulty and of the strain that 
the requirement of power sector pla
ces on other claimants for resources 
from the State Plans. W hile the 
bulk of additions to new installed ca
pacity w ill have to continue to be in 
the State sector as before, we are 
helping the States, to supplement their
efforts, by considerable Central in
vestments. The three most difficult 
hydro-electric projects in the coun
try  in the Himalayan and sub-Hima- 
tfayan regions have «been taken up 
in the Central sector. Apart from 
the high cost of these projects, they 
require technical expertise of great 
sophistication and competence to be 
able to tackle the. complex geological 
problems which are encountered in 
these regions. W e also intend to go 
ahead with the programme of instal
lation of large thermal complexes at 
the pitheads o f coal for making power 
available on a regional basis. Prim n  
facie feasibility of locating such 
thermal complexes, popularly known 
as super thermal stations, has been 
established for five locations in the 
Northern, Western, Southern and
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Eastern Regions. W e intend to ex 
pedite the investigations for all these 
sites and obtain early clearances so 
that wonk could be taken up in a 
phased manner fo r all these loca
tions. Last year work on the Sing- 
rauli super thermal station for the 
Northern Region has started, and this 
year we hope to be able to sanction 
at least two new super thermal sta
tions.

Improvement in power availability 
is dependent not only on the genera
tion capacity but also on the trans
mission and distribution network. 
Unfortunately transmission has so far 
lagged behind generation not only in 
terms of financial outlays but also 
in terms o f programmes and physical 
progress. Even in the Fifth  Plan, 
the financial provision for transmis
sion and distribution is about 40 per 
cent o f the provision for generation. 
We have not only to expand the 
transmission and distribution network 
but also to ensure that transmission 
losses are reduced to the extent tech
nically possible.

I am also concerned tlrat, apart 
from shortage of power some areas 
and the constraints of the transmis
sion and distribution systems, the 
quality o f power supply, especially 
to the rural consumers, is so unreliable 
and erratic. We have received 
complaints of agricultural pumpsets 
burning out due ^o low voltage, power 
not being available at the time when 
the agriculturists need it most, and 
of rectification of faults taking an 
unconscionably long time. I have re
quested the Chief Ministers of the 
States to review  the power problems 
in their States with special attention 
to ensuring stable power supply, and 
I w ill be discussing these matters fu r
ther with the Power Ministers of the 
States in the very near future. We 
have also introduced, through the 
Hural Electrification Corporation, a 
scheme for systems improvement to 
ensure that the quality of power sup
ply is made stable and reliable.

The efficiency and improvement of 
the power sector is dependent very 
much on the efficient management of 
the State Electricity Boards. W e have 
proposals under consideration for suit
able amendments under the E lectri
city (Supply) Act for improving the 
financial working o f the State Elec
tricity Boards. W hile further pro- 
fessionalisation and specialisation 
would be needed to ensure that the 
various technical functions o f State 
Electricity Boards are performed w ith 
a modern approach to problems and 
in line with the appropriate techno
logy  required, the adaptation of the 
effective management techniques 
would also be necessary for success
fu lly  discharging the heavy respon
sibilities which these organisations 
have to shoulder now. The E lectri
city Boards together form  the largest 
public sector enterprise in the coun
try dealing in this essential u tility . 
Their management and financial via
bility is therefore a matter o f imme
diate concern to all of us. Keeping 
in view  the need for having organi
sations which can construct and ope
rate power projects with a commer
cial bias in a financially viable man
ner, we have set up two Central 
Corporations the National Thermal 
Power Corporation and the National 
Hydro-electric Power Corporation to 
execute and operate Central sector 
projects. Similarly, for constructing 
and operating a regional hydro-elec
tric project in the North-eastern re
gion, the North-eastern Electric Cor
poration has been set up.

W hile we have to give high prio
rity to the efficient performance of 
the power sector today, we have also 
to plan our strategy taking note r f  
the developments in utilisation of 
alternative sources of energy, based 
on an over-all Energy policy. I have 
already shared with the House tlva 
information that our objective is 
oriented to meet the energy require
ments o f the country in the most 
economical manner, and give priority 
to meet the rural energy needs. We 
have to take note of the resources
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available in the country for pursuing 
the objective o f acquiring maximum 
self-sufficiency in respect o f our 
energy needs. Against this back
ground, coaf w ill continue to be the 
major fuel and source^ of energy for 
a long period o f time.

As regards unconventional sources 
of energy, I  see a great future for 
bio-gas development which is a pro
gramme we want to promote actively 
and w ith speed. Research has been 
undertaken to ensure economy in de
sign so that the use of bio-gas be
comes commercially a better propo
sition through the adoption of com
munity type bio-gas projects.

Harnessing of solar energy is another 
field which offers possibilities. R&D 
is being pursued in this field to e r-  
able solar energy to be adapted main
ly  for agricultural uses suitable *or 
Indian conditions. But, by and large, 
our energy policy has to take note 
o f the situation prevailing in this 
country in the context o f our resource 
potential.

Sir, whatever be the futuristic 
options, one thing stands out **nd 
that is the crucial role o f coal in the 
energy economy of the nation. I  know 
that in the short time available *o 
me, I cannot do justice to the com 
plexities and commitments of an in
dustry spread over many States from 
Assam to Andhra Pradesh, which 
employs 6 lakh workmen and whose 
turn-over is nearly Rs. 700 crores 
per annum. But I do wish to take 
this opportunity to indicate the prio
rities of Government with regard to 
this vita l industry. I am aware of 
the sordid legacies which the coal 
industry inherited at the time of na
tionalisation. I am also aware of 
some 0f  the achievements since then, 
especially the significant increase in 
the level o f production from  below 
80 million tonnes to a little over 10C 
million tonnes per annum accompanied 
by increases in the productivity mani
fested in the output per man-shift. 

f"

Sim ilarly, some advances have been*, 
made in the direction of better labour 
welfare. A ll this, no doubt, re
dounds to the credit of the workers 
and the management o f the coal in
dustry. But with rrry brief acquain
tance with this industry, I  have come 
to realise that there are several tasks 
which are unfinished and seyeral 
more which have not been\aken up 
at all.

First o f all, it is the duty of the 
nationalised industry to ensure that 
there are adequate supplies of the 
grade and kind that ihe consumers re
quire. For reasons more than one, 
there is today a sizable stock at the 
pitheads. As most o f you would h i 
aware, a target o f 135 million tonnes 
had been projected to be achieved 
by the coal industry by 1978-79. This, 
as the first two years passed, had to 
be brought down to 124 million ton
nes. Even during the year 1976-- 
77, the original target was 109 m il
lion tonnes and then it was brought 
down to 103.5 million tonnes and 
finally the industry had to rest con
tent with 101 million tonnes. The 
demand for coal ^  a derived demand. 
It was because of the actual demanO 
falling short of the projections in 
the different sectors of the economy 
in the last two years that coal pro
duction had to be pegged down.

There had been a general decelera
tion of the economy, notwithstanding 
the tremendous pride taken by some: 
of my friends ODposite in the ‘ga:ns 
o f emergency’. We have been able *-o 
effect a reduction of nearly 2 million 
tonnes in the pitheads stocks in the 
last three months but the situation \s 
still far from  satisfactory. What 
struck me was that in the midst of 
this plenty I have been confronted by 
grievances from specific quarters that 
the supply of coal has not been up ta 
their requirements. On a closer ana
lysis, it came to notice that the avail
ability o f steam coal specifically re
quired by the Railways and some o f 
the industries has to be augmented. 
Apparently, there has not been **
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sound harmonising of the produciton 
efforts with the precise qualitative re 
quirements of the different sectors. 
It has now been impressed upon, the 
coal industry that unless it has tl.e 
requisite resilience and responsive
ness, one of the basic objective of 
nationalisation would not be fu lfil
led. Steps have already been initia
ted to reclaim steam coal from the 
stocks o f appropriate grades of coal 
to launch special production drive of 
the required type of coal, to regulate 
the crushing of steam coal in selec
tive collieries and to strictly enf^ 'ce 
separation of steam from  slack co il 
during loading. I am sure a ll these 
measures w ill hav3 a salutary effect.

Another area of priority is the sup
ply o f adequate coking coal for the 
steel plants. The paucity o f coking 
and good quality coal resources have 
been highlighted in various forums 
from  time to time. This has been a 
cause of anxiety to those planning for 
large tonnages of steel to be pro
duced in the coming years. One of 
the basic objectives of nationalising 
the coking coal mines was to intro
duce scientific development of the 
coking coal reserves and ensure con
servation. It has been estimated that 
large tonnages of prime coking coal 
are locked up in barriers underlying 
rivulets, railway lines, colliery boun
daries and surface structures. I am 
told many of the barrier zones are 
not erven approachable. Millions of 
tonnes of coal 'ire  lying in collapsed 
areas and in abandoned pillars. In 
the total plan of reconstruction of the 
Jharia coalfield, the possibility of adop
ting opencast mining techniques 
to extract coal from considerably 
deeper horizons than attempted so 
far, is under serious consideration. 
Should this be feasible, it would help 
in achieving a much higher rate of 
extraction from the coal reserves. 
Added to this is the possibility o f sal
vaging coal locked up in the upper 
horizons, which was all along consi
dered irrecoverable. These w ill aug
ment our coking coal reserves to a 
significant extent apart from  improv
ing the safety standards and reducing 
1489 LS— 10.

the dependence on sand for stowing. 
In fact, the inadequacy of stowing ma
terials is in itself a matter of serious 
concern for maintaining the present 
level o f coal output in the Jharia 
coalfield. Ultimately, opencast min
ing might also provide a complete 
answer to the numberous fires raging 
in the coalfield.

One of the complaints generally re
lates to the increase in the price of 
coal since nationalisation. I have 
gone into this aspect. It is a fact that 
the major element in the price in
crease is relatable to the increase in 
the emoluments o f the workers which 
has been nearly two times. There 
has also been the effect o f inflation 
on the various other inputs that come 
into the coal industry. In spite of 
the price increase, the coal industry 
has been incurring losses partly be
cause of the belated implementation 
of the price increase and the lack of 
provision for depreciation and return 
on capital. But I have impressed up
on the Coal India management that it 
should be their ceaseless endeavour to 
devise ways and means to cut down 
costs at all levels. There can be no 
alibi for inefficiency and extrava
gance.

I would also like to take the House 
into confidence on this occasion about 
the organizational set up o f the Coal 
India. A t the outset having regard 
to the diverse ownership with w idely 
varying terms of employment that 
prevailed on the eve o f nationalisa
tion, it was necessary to bring about 
a unified control under one single 
company. This resulted in the fo r
mation o f Bharat Coking Coal Ltd., 
to cover the coking coal mines and 
the Coal Mines Authority which took 
over the ownership of the subsequen
tly nationalised coal mines. Even 
then, it was recognised that a single 
monolithic set-up would not be con
ducive to efficient administration. As 
soon as conditions permitted these 
two companies were merged into a 
Holding Company under the name 
Coal India Ltd., the erstwhile d iv i
sions getting converted into subsidiary
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companies, with their respective 
Boards of Management. To bring 
about the required measure o f coordi
nation, the Chairman of Coal India 
was made the Chairman o f the Subsi
diary Companies also. W e have now 
decided as a further measure o f de
centralization and delegation o f autho
rity that the subsidiary companies 
should be headed by fu ll-tim e Chair
man cum Managing Directors. This 
w ill strengthen the subsidiary com
panies who w ill assume more respon
sib ility and become squarely accoun
table for their performance. They 
w ill not have to look up to the hold
ing company for resolving their day- 
to-day problems. I expect that the 
faith reposed in them- w ill be amply 
justified and I also expect that this 
reorganization w ill bring about eco
nomies in' overhead expenditure and 
improve the efficiencies o f their work
ing.

The development o f ancillaries in 
the medium and small scale sector, 
both to provide materials to the coal 
industry and to utilise coal, has not 
made any significant progress. Hon'. 
Members w ill appreciate that these 
ancillaries can provide employment 
in a large way.

An expert committee has been set 
up to go into the question cf develop
ment o f ancillaries by the coal indus
try. On the basis o f  the recommen
dations o f this committee, the coal 
companies have been directed to iden
tify  the components needed by 
them and to make an assessment o f 
the available manufacturing capacity 
o f these components. A fter identify
ing the area3 in which development 
o f manufacturing capacity fo r these 
ancillaries is required, the companies 
w ill act as promoters of ancillary in
dustries in consultation w ith the State 
Governments concerned. The State 
GovemiueJits w ill be requested to
provide the recessary infrastructural 
facilities and Coal India will provide 
assistance in determining design and 
specifications for these itettifl. We 
shall work in close co-ordination with

the State Governments so as to ensure 
that the manufacturing capacity for 
such components where it is inade
quate at present is developed in and 
around the coalfields with the assis
tance o t the State Governments.

W e have also taken up the diversi
fication o f utilisation of co’wi. A  
number o f processes are at different 
stages o f development and w e have 
set up a Standing Committee for 
continuous review  o f the progress in 
this field so as to ensure that use of 
coal as a source of energy in this 
country gradually increases.
c.

I  am deeply conscious of the need 
to bring about improvements in the 
safety standards in the coal industry. 
A  reduction in the accident rate comes 
about as a result o f  improved safety 
consciousness among officers and work
ers, improved equipment and higher 
levels o f skills. W e are giving high 
priority to all these aspects. Training 
arrangements for those employed in 
the coal industry are being streng
thened and better and safer equip
ment is being purchased for use in 
the mifies. AlthougfT the fatality rate 
has shown only a slight improvement 
during this year, there has been a 
substantial reduction in the injury 
rate every year since nationalisation'. 
I  do believe that statistics are irrele
vant where even "the loss o f one hu
man life  is concerned and I would 
like to assure the Houce that safety 
w ill receive the highest priority from 
me.

I  am aware that the efficient per
formance o f any industry depends on 
the health and contentment o f its 
workers. W hile no miracles are pos
sible overnight, I  would like to say 
that the welfare o f the workers in 
the coal industry shall occupy an im 
portant place on our aganda. The 
magnitude of tfie task in physical
and financial terms is stupendous. 
But w e shall undertake the welfare 
programmes in a determined and pha
sed manner. This w ill include pro* 
vision of houses, water supply* medi
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cal and educational facilities and e li
mination of the evil of money lending 
in the colliery areas.

A fter makng these general obser
vations, I w ill try to just respond to 
certain remarks made by some of the 
hon. Members of this House.

• Hon. Shri Govindan Nair, hailing 
from Kerala, was very particular in 
his speech that the Silent Valley Pro
ject is being neglected of late. 1 do 
realise the importance of power gene
ration in the State of Kerala. Even 
though it is in surplus, still there is 
a lot o f potential in that State. Un
fortunately, power generation is in the 
State sector depending on the recom
mendations not only of the State Elec
tricity Boards but also the State 
Governments and also other agencies 
that come in the way. Particularly, 
with regard to the Silent Valley, as 
he himself pointed out, the Ecological 
Team that visited advised against a 
big project there which w ill spoil the 
topography as well as the flora and 
fauna that arc available there in 
plenty. That is why it is getting de
layed. In fact the recommendation 
was that the Silent Valley Project 
should not be developed in the inter
ests of preservation of the forest re
gion in that State. However, a re
view will be made and if further re
commendations are forthcoming, we 
will try to do whatever is possible in 
that direction. . . .

SHRI N. SREEKANTAN  N A IR : 
What about the vast resources of Mo- 
nazite in Kerala and Tamil Nadu and 
a fast breeder reactor there7

SHRI P. R AM ACH AND RAN : Un
fortunately, that subject is with the 
Prime Minister.

/
So I  w ill not be in a position to 

answer that. I  do appreciate the an
xiety of the hon. Members for deve
loping power generation' in the south
ern region which is chronically defi

cit in power. Enough attention w ill 
be uevoted to power generation in 
cnai region also.

With regard to the various sugges
tions made by my esteemed friend 
Mi. K. Venkaiaiaman in his speech. 
1 would say, I am very grateful to 
him for the very constructive sugges
tions made by him highlighting the 
necessity o f certain technical methods 
that should go along with electri
city generation as well as conserva
tion of energy. He suggested various 
methods by which different forms of 
energy can be developed in various 
parts o f the country. He has made 
those observations with his wide 
knowledge in regard to the power 
sector and these observations w ill re
ceive due consideration from  my 
ministry.

Tamil Nadu, Karnataka and other 
States in the South are chronically 
deficit in power. That is why the 
hon. Members from that region even 
cautioned me.

#  5TC if

*TT | ?

SHRI P. RAMACHANDRAN: So
far as the Ministry of Energy is con
cerned I can assure this House that 
no parochial considerations will be 
taken into account. A t the same 
time no region w ill be neglected. A ll 
the areas w ill receive due considera
tion from this Ministry.

My hon. friend Mr. T. A. Pai was 
eloquent in his observations about 
the management of the Ministry. 
Many of the ills which I  am con
fronted with today are because o f the 
equipments and also the instrumen
tation which has gone into these 
power generation projects. I* wish 
he had devoted enough attention 
when he was Minister of Industry 
to see that these industries are 
streamlined and equipment is sup-
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[Shri P. Ramachandran4 . i,
plied with high-rated capacity. But 
whatever might have hvopened in 
the past, I am not going to cast any 
aspersion on the previous Govern
ment for the simple reason that there 
were deficiencies, but I  would assure 
you that this M inistry w ill endeavour 
to see that these defects are rectified 
as early as possible and that the 
fullest utilisation is brought about in 
the power generation sector.

Then, Mr. Venkataraman was 
sp^priting about the large thermal 

plants that w e are trying to plan in 
this country. I would assure him 
that it is not because w e want mas
sive power generation units for the 
sake o f prestige that we are planning 
these big power units. It is because 
we are now aiming at a growth rate 
higher than what it was to meet the 
deficit in power. In that direction 
when w e plan, small power plants 
may be all right to a certain extent. 
But, at the same time to keep pace 
with the gorwth in demand we have 
also to plan for larger units.

It is not that we are going to plan 
for the larger power units idiscrimi- 
nately without going into technical 
aspect of it. But, at the same time, 
we should not also reject the sugges
tions or any recommendations that 
might be made by the technical ex 
perts in that direction. So, we shall 
keep in mind both the growth rate 
that has to be met and also the re li
ability o f power units that we are 
goin£ to instal. So, it is not a ques
tion of prestige; it is not a question 
of our going in for bigger projects/ 
units just for the sake o f bigger 
units. I do not think we think in 
(that way. W e only think in the 
way . o f electrifiying the entire coun
try, particularly, the rural parts of 
the country. That is why w e are 
going in that direction.

Sir, w ith regard to the bigger ther
mal stations that we are planning, as

I said in my general statement w e are 
trying to undertake five thermal 
stations out of which already 
Singarauli in the northern region is 
being implemented. The other four 
stations on our list are: Ramagundam, 
Korba, Farakka and then Neyveli. 
W ith regard to Neyveli, it is an inte
grated project covering the * Neyveli 
lignite second cut mine and also the 
power station. A ll these piojects 
are under consideration and, 
o f course, resources permitting, we 
w ill definitely take up these projects 
as quickly as possible as soon as we 
receive the techno-economic feasi
bility report.

One more thing which I wanted to 
bring in here about the grievances of 
the employees in the Electricity 
Boards. In fact, it was brought to 
our notice. I would like to impress 
upon this House that this is a problem 
which is mostly at the State level. 
And Electricity Boards are bodies 
that are run und?r the aegiesi of the 
State Governments. So, we have 
done very little in that direction ex 
cepting to advise the State Electricity 
Boards with regard to the wages and 
other facilities to the workers.

Now, some hon. Members had 
raised the question of revision of 
wages of workes in the Electricity in
dustry. While we are conscious of 
the need for maintaining industrial 
peace and for ensuring fair working 
conditions in the electric supply in
dustry, the House w ill appreciate that 
the question o f revision of wages 
and the deterioration in the conditions 
-of services of the electricity workers 
are essentially matters for bilateral 
negotiations between the electricity 
workers and the respective Electricity 
Boards concerned. I  shall, however, 
draw the attention o f the Chief 
Ministers to the problems o f the 
electricity workers in the Sates and 
request them to see that these receive 
their urgent attention. I  think this 
should satisfy the hon. Members who 
who raised this question both through 
their letters and through representa
tions.



D.G., lfttt-M ASADHA 23, l8§9 (SAKA) £).<$., 1977-M 298

Then, with regard to coal industry 
also, the hon. Member Shri Rao was 
very critical about it as the same is 
being manned by the present Govern
ment. I do not have information to 
give excepting that all those grie
vances w ill be looked into. As re
gards the workers who have been re- 
ternched because of emergency, we 
w ill take every step to reinstate them. 
But, at the same time, if the workers 
had been employed by the private 
unauthorised coal mine authorities, 
then it w ill be very difficult for us 
to reinstate them also unless they are 
legally employed before nationali
sation. That is the problem that has 
to be gone into in detail and all those 
problems w ill be gone into. Even 
though we have taken over this mini
stry just three months back, what had 
been done in the past has to be look
ed into. I think I shall come to this 
House again ( Interruptions ).

MR. DEPUTY-MINISTER: Please
do not interrupt him.

SHRI P. RAM ACH AND RAN: Sir, 
I would like to assure this House 
that on another occasion, I would like 
to answer all the points raised by 
hon. Members for which I am not 
able to reply because of paucity of 
time.

18.00 hrs.

About DVC, the other coal mines 
and the electricity projects in Bihar 
and Bengal, I would like to say, they 
are receiving the attention of the 
Energy Ministry. As far as DVC is 
concerned it is performing to the best 
possible manner in the power sector 
and it is distributing power both to 
Bihar and Bengal.

As regards the other points, Sir, on 
another occasion I w ill try to satisfy 
tha hon'ble Members.

AN  HON. MEMBER; Please say a 
word about rural electrification.

SHRI P. RAM ACH AND RAN: Sir,
as I have already said the endeavour 
of this government would be to cater 
to the needs of the rural people. A l-  
ready we are moving in that direction. 
The Rural Electrification Corporation 
is looking after this aspect and help
ing the State Governments.

With these few words, Sir, I once- 
again thank all the hon'ble Memlers 
who have participated in the debate 
and made valuable and constructive 
suggestions.

MR. DEPUTY-SPEAKER; I shall 
now pul all the Cut Motions except 
Cut Motions 38 and 40 of Mr. A. K. 
Roy to the vote of the House.

Cut motions Nos. 15 to 25, 35, 45 to 
48, 51, 53 and 55 to 58 were put and 

negatived.

MR. DEFUTY-SPEAKER: I shall
now Put Cut Motions 38 and 40 of Mr. 
A. K. Roy to the vote of the House.

Cut motions Nos. 38 and 40 were put 
and negatived.

MR. DEPUTY-SPEAKER: The
question is:

“That the respective sums not ex
ceeding the amounts on Revenue 
Account and Capital Account shown 
in the fourth column of the Order 
Paper be granted to the President 
out of the Consolidated Fund of 
India to complete the sums neces
sary to defray the charges that will 
come in course of payment during 
the year ending the 31st day of 
March, 1978, in respect of the heads 
of demands entered in the second 
column thereof against Demands 
Nos. 31 to 33 relating to the Ministry 
of Energy.”

The motion was adopted.
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MR. D E PU TY-SPE AK E R : Now, as
regards the other Demands for Grants, 
1 shall put them together.

I

SH R IM A T I P A R V A T H I K R IS H - 
N A N  (Coim batore): Sir, I want to
say a word. W e knew that the other 
Demands for Grants were not coming 
up for discussion. Normally, it is the 
practice, Sir, we could— if  we wish— 
send certain cut motions on these De
mands. Unfortunately, the Report of 
the Ministry o f Health has not so far 
been received by us. I would like to 
suggest that at least in future we 
should be given a little more time ana 
the Report should be made available 
to us in time. Health is a very  im 
portant subject.

MR. D E PU TY-SPE AK E R : The
question is:

"That the respective sums not ex 
ceeding the amounts on Revenue 
Account and Capital Account shown 
in the fourth column of the Order 
Paper be granted to the President 
out of the Consolidated Fund of 
India to complete the sums neces
sary to defray the charges that w ill 
come in course o f payment during 
the year ending the 31st day of 
March, 1978, in respect o f the heads 
o f demands entered in the second 
column thereof against: —

( 1 ) Demands Nos. 17 to 21 re 
lating to the M inistry of Com
munications;

( 2) Demands Nos. 35 to 47 re 
lating to the Ministry of Finance;

(3 ) Demands Nos. 48 to 50 ie -  
lating to the Ministry of Health 
and Family W elfare;

(4 ) Demands Nos. 65 to 67 re
lating to the Ministry of Informa
tion tnd Broadcasting;

(5 ) Demands Nos. 70 and 71 re 
lating to the M inistry o f Law, 
Justice and Company A ffairs;

( 6 ) Demands Nos. 74 to 79 re 
lating to the Ministry o f Planning

•
(7 ) Demands Nos. 80 to 83 re 

lating to the M inistry o f Shipping 
and Transport;

( 8) Demands Nos. 87 to 89 re 
lating to the Ministry of Supply 
and Rehabilitation;

(9 ) Demands Nos. 90 to 93 re
lating to the M inistry o f Tourism 
and C ivil Aviation;

(10) Demands Nos. 94 to 98 re 
lating to the M inistry of Works 
and Housing;

( 1 1 ) Demands Nos. 99 to 101 re 
lating to fhe Department of Ato
mic Energy;

( 12 ) Demand No. 104 relating 
to the Department of Electronics;

(13) Demand No. 105 relating to 
the Department of Space;

c
(14) Demand No. 106 relating to 

Lok Sabha;

(15) Demand No. 107 relating to 
Rajya Sabha;

(16) Demand No. 108 relating to 
the Department of Parliamentary 
Affairs; and

(17) Demand No. 109 relating to 
the Secretariat of the V ice-Presi
dent.”

The motion was adopted.
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No. o f Amount o f Demand for Grant Amount o f Demand f  or
De Name o f Demand * on account voted by the Grant voted by the
mand House on 30-3-1977 House

1 2 3 4

Revenue
Rs.

Capital
Rs.

Revenue
Rs.

Capital
Rs.

MINISTRY OF COMMUNI
CATIONS

17. Ministry o f Communica
tions

18. Overseas Communications 
Service

54>34>ooo 4,27,33,000

3,59,10,000 2,83,45,000

19. Posts and Telegraphs—
Working Expenses . 203,52,45,000

20. Posts and Telegraphs—
Dividend to General Re
venues, Appropriations 
to Reserve Funds and 
Repayment of Loans 
from General Revenues 54,56,43,000

21. Capital Outlay on Posts
and Telegraphs . . .. 115,02,67,000

1,08,68, coo 7,54,67,cco

7,18,21,cco 5*66:9 o,cco

407,54,88,000

109, 12,23,000

231,55,33,000

MINISTRY OF FINANCE

3 5. Ministry o f  Finance 

36. Stamps 

37- Audit 

38. Currency, Coinage and

10.28.04.000

7.82.67.000 38,26,000

i 9,75,oo,ooo

16.11.77.000 8,35, i2,oco

17.78.50.000

Mint

39. Pensions

40. Transfers to State and
Union Ternary Go
vernments . . 182,48,33,000

41. Other Expenditure c f
the Ministry of Finance f 59,8i ,33,oco 155,32,73,cco

42. Loans to Government 
Servants, etc. . ^

43- Department o f Revenue 
[and Banking

44. Customs

45- Union Excise Duties .

46. Taxes on Income, Estate 
Duty, Wealth Tax and 
Gift Tax .

47- Ooium and Alkaloid 
Factories .

i9,33,33,ooo

2,22,19,000’ ! 38,33,49,cco

8,92,94,000

15,89,20,000

20,56,09,cco

1 5,65,33,cco 76,51,000

39,50,00,000

32,23,54;CCO 16,70,23,cco

27,28,50,000

362,60,94,000

132,59,75 cco 2*9:58,^3,cco

38,66,67,000

5 4̂7,75,cco 76,66.-98, cco

18,57,86,coo

31,78,39,000

14.77.60.000 .. 29,55,21,cco

24.69.87.000 24,50,cco 5,42,68,cco 48;99,cco
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MINISTRY OF HEALTH i
AND FAMILY WELFARE

48. Ministry o f Health and
Family Welfare . 28,17,000 .. 56,34,000

49. Medical and Public
Health . . . 38,85,353000 19,31,41,000 76,40,14,000 38,62,82,000

50. Family Welfare . . 43,38,28,cco 4,67,000 64,15,06,000 9,33,co

MINISTRY OF INFORMATION 
AND BROADCASTING

65. Ministry o f Intonation
and Broadcasting 27,95,000 .. 54,91,000

65. Information and Publi
citv . 6,62,44,000 27,57,000 11,84,87,000 55,13,coo

6,. Broadening . 19,55,04,000 *,53,59,000 3*,33,09,000 14,85,17,000

MINISTRY OF LAW JUSTICE 
AND COMPANY AFFAIRS

70. Ministry of Law, Tustice
and Company Affairs . 4,43,60,000 .. 8,87,20,000 .;

71. Administration of Justice 12,56,000 25,11,000

MINISTRY OF PLANNING

74. Ministry of Planning 2,70,000 5,40,000

75. Statistics . 4,48,70,000 .. 8,56,89,000

76. Planning Commission . 2,25,75,000 .. 2,89,60,000

77. Department of Science
and Technology 6,92,55,000 55,00,000 13,28,54,000 1,13,00,(00

78. Survey of India 6,24,57,000 .. 12,43,434000

79. Grants n  Council of 
Scientific and Industrial
Research 17,17,09,000 .. 33,09,19,000

MINISTRY OF SHIPPING 
AND TRANSPORT

80. Ministry of Shipping
and Transport 99,24,000 .. 1,98,47,000

8*1. Roads 30,80,99,000 32,68,04,000 57,61,97,000 57,86,08,000

82. Ports, Lighthouses, and
Shipping 10,58,01,000 72,72,88,000 21,16,03,000 I?9,l3,75,000

83* Road and Inland Water
Transport . 20,78,000 2,85,53,000 41,57,000 98,30 000
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MINISTRY OF SUPPLY 
AND REHABILITATION

87. Department of Supply.

88. Suppl ies and D isposals

89. Department of Rehabi
litation

MINISTRY OF TOURISM 
AND CIVIL AVIATION
90. Ministry of Tourism and 

Civil Aviation

91. Meteorology

92. Aviation

93. Tourism

MINISTRY OF WORKS 
AND HOUSING

94. Ministry of Works and 
Hou ing

95. Public Works

96. Water Supply and 
Sewerage

97- Housing and 
Development

Urban

Revenue

Rs.

8,14,000

2.54*58,000

Capital

Rs.

Revenue

Rs.

16,28,000

5,06,15,000

Capital

Rs.

8,41,75,000 3» i7,76,ooo 16,71,00,000 6,25,53,000

18,70,000 .. 37,40,000

5.75.05.000 1,23,45,000 11,05,73,000 2,31,55,000

8.28.34.000 12,60,52,000 14,82,69,000 19,84,04,000

1.54.82.000 2,61,67,000 3,09,63,000 2,73,35,000

98. Stationery and Printing.

DEPARTMENT OF ATOMIC 
ENERGY

99. Department of Atomic 
Energy

100. Atomic Energy Re
search Development and 
Industrial Projects

101. Nuclear Power Schemes

DEPARTMENT OF ELEC
TRONICS

104. Department of Electro
nics

DEPARTMENT OF SPACE

105. Department of Space

41,80,000 .. 83,61,000

21.49.55.000 9,80,26,000 42,99.11,000 15,57,23,000

1,00,37,000 .. 42,00,74,000

4.39.22.000 11,10,75,000 8,78,44,000 20,21,49,000

10,51,73,000 .. 21,03,46,000

16,96,000 .. 33,9i,ooo

21.95.70.000 31,71,41,000 43,91,41,000 61,92,81,000

13.92.89.000 19,34,68,000 26,52,77,000 33,76,00, oco

2,82,33,000 1,48,43,000 5,64,67,000 2,96,85,000

12,99,72,000 2,91,61,000 25,99,45,000 4, I2,22,000

1480 LS— 11



1 2 3  4

* Revenue Capital Revenue Capital

Rs. Rs. Rs. Rs.

PARLIAMENT, DEPART- " \
MENTOF PARUAMEN- --4 .
TARY AFFAIRS, SEC
RETARIATS OF THE :'" r
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PRESIDENT AND VICE- 
PRESIDENT AND UNION 
PUBLIC SERVICE COM
MISSION

106. Lok Sabha 1,54,10,000

107. Rajya Sabha 65,45,000

108. Department of Parlia
mentary Affairs . 6,43,000

109. Secretarial of the Vice-
President . 1,88,000

18.06 hrs.

A PPR O PR IAT IO N  (NO. 2) B ILL ,* 
1977

THE M IN ISTER OF FINANCE 
AND REVENUE AND BANKING  
(SH RI H. M. P A T E L ): I beg to move
for leave to introduce a B ill to autho
rise payment and appropriation of 
certain sums from and out of the Con
solidated Fund o f India fo r the ser
vices of the financial year 1977-78.

MR. D EPUTY-SPEAKER; The 
question is:

“ That leave be granted to intro
duce a B ill to authorise payment 
and appropriation of certain sums 
from and out of the Consolidated 
Fund o f India for the services o f the 
financial year 1977-78/'

3.02.35.000

1.30.91.000

12,87,000

3,75*000

SHRI H. M. PATE L : I introducet
the Bill.

I beg to movet:

'That the B ill to authorise pay
ment and appropriation of certain 
sums from and out of the Consoli
dated Fund of India for the services 
of the financial year 1977-78 be 
taken into consideration.'’

«r» ~
MR. DEPUTY-SPEAKER: The

question is:

“That the Bill to authorise pay
ment and appropriation o f certain 
sums from and out of the Consoli
dated Fund o f India for the services 
o f the financial year 1977-78 be 
taken into consideration” .

The motion was adopted. The motion was adopted. T

•Published in Gazette of India Extraordinary, Part TI, section 2 
dated 14-7-1977.

tlntroduced / moved with the recommendation of the Vice-President 
acting as President.


